IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

08.01.2026

Case No.

1 |P.K.NAYAK 11077/2026(08.01.2026 |CONTC/6059/2025 [10 | c |
2 |T.K.MOHANTY 11079/2026 (08.01.2026 |CMP/2036/2025 0 | c
3 |D.K.SAHOO 11089/2026 |08.01.2026 |CRLMC/5509/2025 |10 | c |
4 |J.LENKA 11090/2026 08.01.2026 |CRLMC/4806/2025 |10 | c |
5 |R.MISHRA 11092/2026 |08.01.2026 |CRLMC/5656/2025 |10 | c |
6 |H.K.MOHANTA 11095/2026 08.01.2026 |CRLMC/5638/2025 |10 | c |
7 |K. C. PRADHAN 11114/2026 |08.01.2026 |WP(C)/30528/2025 |10 | c |
'8 |P. K. MOHANTY 11118/2026 08.01.2026 |WP(C)/37815/2025 |10 | c |
9 |N. MALLICK 11119/2026 [08.01.2026 |WP(C)/37166/2025 |10 | c |
10 |B. BEHERA 11121/2026(08.01.2026 |WP(C)/37419/2025 |10 | c |
11 |B. BEHERA 11122/202608.01.2026 |WP(C)/37439/2025 |10 | c |
12 |B. BEHERA 11123/202608.01.2026 |WP(C)/37457/2025 |10 | c |
13 [B. BEHERA 11124/2026 (08.01.2026 |WP(C)/37458/2025 |10 | c |
14 [B. BEHERA 11125/2026 08.01.2026 |WP(C)/37463/2025 |10 | c |
15 |KSHITISH 11126/2026 08.01.2026 |WP(C)/37175/2025 |10 | c |
16 |S. Das 11127/2026 [08.01.2026 |WP(C)/5213/2025 |10 | c |
17 |S. R. SUBUDHI 11128/2026 (08.01.2026 |WP(C)/36919/2025 |10 | c |
18 [B. BEHERA 11134/2026 (08.01.2026 |WP(C)/37404/2025 |10 | c |
19 |T BAG 11141/2026(08.01.2026 |RFA/160/2007 0 | c |
20 |T SWAIN 11144/2026(08.01.2026 |WP(C)/9/2026 0 | c |
21 |s pas 11146/2026 (08.01.2026 |CONTC/5802/2025 |10 | c |
22 |T R DAS 11147/2026 |08.01.2026 |WP(C)/212/2026 |10 | c
23 |N MAHARANA 11151/2026/08.01.2026 |CONTC/4320/2023 |10 | lc |
24 [K PARIDA 11153/2026/08.01.2026 |CONTC/6240/2025 |10 | c |
25 |K PARIDA 11154/2026/08.01.2026 |CONTC/6005/2025 |10 | c |
26 |on B CHARAN 1155/202608.01.2026  |ABLAPL/12680/2025 |10 c

27 [T AN CHARAN 1157/202608.01.2026 |ABLAPL/12672/2025 |10 c

28 |S R BARIK 11159/202608.01.2026 |ABLAPL/5893/2025 |10 | c |
29 ;g;;ﬁi?ﬁA 1160/2026(08.01.2026 |ABLAPL/10628/2025 |10 c

30 |G N SETHI 11161/2026 |08.01.2026 |WP(C)/10102/2025 |10 | c |




31 |ARUP KUMAR BARIK |1162/2026|08.01.2026 |ABLAPL/15048/202510 | c |
32 |G MOHANTY 11163/2026 (08.01.2026 |MATA/399/2023 0 | c |
‘33 oy AR ‘1164/2026‘08.01.2026 ABLAPL/15045/2025’10 ‘ ‘c ‘
34 |ARUP KUMAR BARIK [1166/2026(08.01.2026 |ABLAPL/15035/2025|10 | c |
35 |A K SWAIN 11167/2026(08.01.2026 |[WA/1274/2024 o | c |
36 [P K PANI 11168/2026(08.01.2026 |ABLAPL/15075/2025[10 | c |
37 |A K SWAIN 11169/2026(08.01.2026 |[WP(C)/36863/2025 |10 | c |
38 |B MOHANTY 11171/2026 (08.01.2026 |WP(C)/37264/2025 |10 | c |
39 |A SWAIN 11172/2026(08.01.2026 |[WP(C)/36836/2025 |10 | c |
40 |M K MOHANTY 11174/2026 08.01.2026 |CONTC/5834/2025 |10 | c |
41 |s K DAS 11175/2026(08.01.2026 |ABLAPL/30/2026 |10 | c |
42 |L D PANDA 11176/2026/08.01.2026 |CONTC/5841/2025 |10 | c |
43 |P K MOHANTY 11177/2026 |08.01.2026 |ABLAPL/1/2026 0 | c |
44 |An K PANDA 11178/2026 |08.01.2026 |CONTC/5894/2025 |10 | c |
45 |T SWAIN 11180/2026 08.01.2026 |CONTC/6006/2025 |10 | c |
46 |N MALLICK 11181/2026 (08.01.2026 |WP(C)/31717/2025 |10 | c |
147 |K C PANDA 11182/2026 (08.01.2026 |WP(C)/35004/2025 |10 | c |
48 |M MOHANTY 11183/2026 (08.01.2026 |WP(C)/36421/2025 |10 | c |
49 |A K PANDA 11184/2026 (08.01.2026 |WP(C)/36590/2025 |10 | c |
50 |J K MOHANTY 11185/2026 (08.01.2026 |WP(C)/36712/2025 |10 | c |
51 |S K RATH 11186/2026 (08.01.2026 |WP(C)/36889/2025 |10 | c |
52 |S K RATH 11187/2026 |08.01.2026 |WP(C)/36898/2025 |10 | c
53 |M MOHANTY 11188/202608.01.2026 |WP(C)/37262/2025 |10 | c |
54 |B BISWAL 11189/202608.01.2026 |WP(C)/37341/2025 |10 | c |
55 |A K PANDA 11191/202608.01.2026 |WP(C)/37588/2025 |10 | c |
56 |A K PANDA 11192/2026/08.01.2026 |WP(C)/37589/2025 |10 | c |
57 M SAHOO 11193/202608.01.2026 |WP(C)/37678/2025 |10 | c |
58 |B SAMAL 11194/202608.01.2026 |WP(C)/37701/2025 |10 | c |
59 |P MUDULI 11196/202608.01.2026 |WP(C)/19268/2013 |7 | oo
60 M R ROUTRAY 11197/202608.01.2026 |WP(C)/18/2026 0 | c |
61 |D BISWAL 11198/202608.01.2026 |WP(C)/16/2026 0| c |
62 |P MUDULI 11199/202608.01.2026 |[WP(C)/13698/2017 |10 | v
‘63 oy AR ‘1209/2026‘08.01.2026 TRP (C) /455/2025 ‘7 ‘ U ‘
64 |P MUDULI 11210/202608.01.2026 |WP(C)/9760/2013 |10 | o
65 |P MUDULI 11211/202608.01.2026 |WP(C)/11154/2012 |10 | v
66 |0 o0 FANIAN 1212/202608.01.2026 | ABLAPL/516/2025 |7 U

67 |P MUDULI 11213/202608.01.2026 |WP(C)/17287/2014 |10 | o
68 |00 NANIAN 1215/202608.01.2026 |CRLA/949/2024 7 U

69 |P MUDULI 11216/2026 |08.01.2026 |WP(C)/11383/2012 |10 | u |
70 |[TIone RANIAN 1217/2026(08.01.2026  |[CRLMC/5671/2025 |7 u




71 |[P. K. BEHERA 11218/2026(08.01.2026 |ABLAPL/12866/2025 7 | o
72 |7 R BEHERA 11219/2026(08.01.2026 |[WP(C)/18140/2023 |10 | o
73 |P K MISHRA 11220/2026 (08.01.2026 |[RFA/160/2007 0 | CH
74 |S S PATTANAIK 11221/2026(08.01.2026 |ABLAPL/12961/2025[10 | CH
75 |B SINGH 11222/2026(08.01.2026 |BLAPL/11981/2025 |10 | o
76 |S S PASAYAT 11223/2026 (08.01.2026 |WP(C)/36887/2025 |10 | CH
77 |P. K. BEHERA 11224/2026(08.01.2026 [WP(C)/277/2025 |7 | o
78 |A MOHANTY 11225/202608.01.2026 |FAO/154/2020 0 | lc |
79 |U. K. SAHU 11227/2026 |08.01.2026 |WP(C)/36244/2025 |10 | c |
80 |N. PANDA 11229/2026 |08.01.2026 |WP(C)/26603/2025 |10 | c |
81 |B. DAS 11230/2026 08.01.2026 |WP(C)/282/2026 |10 | c |
82 |S MOHAPATRA 11253/2026 (08.01.2026 |WP(C)/33589/2025 |10 | c |
83 |D K BEHERA 11254/2026 (08.01.2026 |WP(C)/37785/2025 |10 | c |
‘84 DIRDAITL SANKRR ‘1256/2026‘08.01.2026 WP (C) /37534/2025 ‘10 ‘ ‘c ‘
85 |RANJIT MOHANTY  |1258/2026|08.01.2026 |WP(C)/37281/2025 |10 | c |
86 |P K DASH 11260/2026 [08.01.2026 |SA/78/1985 0 | SR
87 |S R OJHA 11261/2026 (08.01.2026 |MACA/649/2022 0 | SR
88 |S R OJHA 11262/2026 (08.01.2026 |MACA/133/2022 0 | SR
89 |A P SAHOO 11263/2026 (08.01.2026 |SA/197/1994 0 | SR
90 |H JENA 11265/2026 (08.01.2026 |WP(C)/976/2013 |10 | SR
91 |H. S. PAIKRAY 11266/202608.01.2026 |WP(C)/36284/2025 |10 | c |
192 |L D SAHOO 11267/202608.01.2026 |WP(C)/16902/2016 |10 | SR
93 |D. K. BEHERA 11268/202608.01.2026 |WP(C)/32613/2025 |10 | c |
94 M. K. MOHANTY 11269/202608.01.2026 |WP(C)/32448/2025 |10 | c |
195 |K. MANDAL 11270/202608.01.2026 |WP(C)/22713/2025 |10 | c |
96 |R SAMAL 11271/2026|08.01.2026 |WP(C)/4559/2017 |10 | R
97 |A. DAS 11273/2026 |08.01.2026 |WP(C)/29839/2025 |10 | c
98 |B. K. PARDHI 11274/202608.01.2026 |WP(C)/32613/2025 |10 | c |
99 |P BEHERA 11275/202608.01.2026 |WP(C)/20699/2025 |10 | oo
100 [B. K. PARDHI 11276/202608.01.2026 |WP(C)/35643/2025 |10 | c
101 |GOPAL 11277/2026|08.01.2026 |ABLAPL/14416/2025|10 | v
102 [P K DASH 11278/202608.01.2026  |[WP(C)/21078/2025 |10 | U
' ' ' ' ' 4.00,3%4 ‘
103 [P K DASH 1280/2026(08.01.2026 |CMP/1347/2025 10 PAPER U
LESS
104 [N MALLICK 11287/2026 |08.01.2026 |WP(C)/32345/2025 |10 | c |
1105 [P C MOAHNTY 11293/2026 |08.01.2026 |WP(C)/13439/2024 |10 | c |
1106 |S N SAHOO 11294/2026 |08.01.2026 |WP(C)/40885/2023 |10 | c |
1107 [P K PANI 11295/2026 |08.01.2026 |[BLAPL/10977/2025 |10 | c |
108 |S K BEHERA 11296/2026 |08.01.2026 |WP(C)/22921/2018 |10 | c |
‘109 ;gﬁi;iiA 0 ‘1303/2026‘08.01.2026 BLAPL/9864/2025 ‘10 ‘ ‘c ‘
110 |P K PAL 11305/202608.01.2026 |ABLAPL/36/2026 |10 | c
111 |P K PAL 11306/2026|08.01.2026 |ABLAPL/29/2026 |10 | c




JEEBAN JYOTI

‘112 oEADHAL ‘1307/2026‘08.01.2026 ABLAPL/6/2026 ‘10 ‘ ‘c ‘
113 M N MOHANTY 11308/202608.01.2026 |ABLAPL/4/2026 110 | lc |
114 |[T R DAS 11309/2026/08.01.2026 |ABLAPL/15085/2025(10 | c |
1115 |G JAYASINGH 11310/2026/08.01.2026 |ABLAPL/15041/2025[10 | c |
116 o OrRenor 1311/202608.01.2026 |ABLAPL/15037/2025 |10 c

117 [M N MOHANTY 11312/202608.01.2026 |ABLAPL/15034/2025(10 | c |
EEN 1313/202608.01.2026 |ABLAPL/15033/2025 |10 c

119 | 20T SOMAR 1314/2026(08.01.2026 |ABLAPL/15024/2025 |10 c

120 giiﬁﬁiNJYOTI 1317/2026|08.01.2026 |ABLAPL/13782/2024 |10 C

121 |[P K MOHANTY 11324/2026 (08.01.2026 |ABLAPL/10398/2025|10 | c |
122 |[P K MOHANTY 11325/2026 |08.01.2026 |ABLAPL/15005/2025(10 | c |
123 |[P K MOHANTY 11327/2026 |08.01.2026 |ABLAPL/15010/2025[10 | c |
124 |C R NAYAK 11329/2026 (08.01.2026 |WP(C)/2478/2022 |10 | c |
1125 [B. N. SAHU 11330/2026(08.01.2026 |[BLAPL/11359/2025 |7 | SR
126 [B. N. SAHU 11331/2026 (08.01.2026 |ABLAPL/68/2026 |7 | SR
127 [B. N. SAHU 11332/2026 (08.01.2026 |ABLAPL/69/2026 |7 | SR
1128 |[SUJIT KUMAR SWAIN|1333/2026/08.01.2026 |CONTC/1839/2025 |7 | o
129 |A. K. MOHANTY 11334/202608.01.2026 |WP(C)/27429/2025 |10 | c |
130 |[P. K. MISHRA 11335/2026(08.01.2026 |WP(C)/29813/2025 [10 | c
131 [P K JENA 11340/2026 (08.01.2026 |CMP/752/2019 |7 | CH
132 |P K DASH 11341/2026(08.01.2026 |0JC/3181/1989 |7 | CH
133 |D P DASH 11342/2026(08.01.2026 |WP(C)/23469/2025 [10 | CH
134 [B K HATI 11345/2026 (08.01.2026 |ABLAPL/13817/2025[10 | CH
135 |JADUNATH PRADHAN [1346/2026(08.01.2026 |BLAPL/10430/2025 |10 | c
136 [B K HATI 11347/2026(08.01.2026 |ABLAPL/13859/2025[10 | CH
‘137 PORNT KOMAR ‘1348/2026‘08.01.2026 BLAPL/12009/2025 ’10 ‘ ‘c ‘
1138 |D BISWAL 11350/2026 (08.01.2026 |WP(C)/25261/2025 [10 | CH
139 |A. K. NAYAK 11352/2026(08.01.2026 |[WP(C)/31686/2025 |10 | c
1140 |R.DAS 11353/202608.01.2026 |CRLMC/5319/2025 |10 | c |
1141 |K.C.PANDA 11354/202608.01.2026 |CMP/1417/2025 110 | c |
1142 |N.SAHOO 11355/202608.01.2026 |CRLMC/4161/2025 |10 | c |
1143 |B.SINGH 11356/202608.01.2026  |CRLMC/22/2026 110 | c |
1144 |K.C.PANDA 11358/2026/08.01.2026 |CRLMC/33/2026 0 | c |
1145 |G.JAYASINGH 11359/2026/08.01.2026 |CRLMC/5668/2025 |10 | c |
‘146‘;§;§§§§EE ‘1360/2026‘08.01.2026 ’CMP/2068/2025 ‘10 ‘ ‘c ‘
1147 |T.SWAIN 11361/2026/08.01.2026 |CONTC/5965/2025 |10 | lc |
1148 |B.SAHOO 11362/2026/08.01.2026 |CRLA/824/2025 0| c |
‘149‘M/S'NIRANJAN 1363/2026‘08.01.2026 ‘CONTC/4320/2023 ‘10 ‘ ‘c ‘

MOHARANA,A.K.SAHU




1150 |P.C.MOHANTY 11364/2026/08.01.2026 |CMP/1731/2025 0| c |
1151 [M.R.SAHOO 11365/2026/08.01.2026 |WP(C)/5213/2025 |10 | c |
1152 [N K ROUT 11366/202608.01.2026 |FAO/437/2020 0| c |
1153 |R.C.MALLICK 11367/2026/08.01.2026 |[RVWPET/3/2026 0| c |
| | | Total 11491

NIC




